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THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAN4 AND ARUNACHAL PRADESH)

NQ.HC.Vrr-6/99 r 6t?7rA

Shri Saptarshi Garg,
Jt.Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Abdul Hakim,
District & Sessions Judge,
Karbi Anglong, Diphu

Dated Guwahati me l[ November, 2021.
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Sub: Earned leave,

Ref:- You r letter No. DJ KA/6460/2021, dtd. 25.tL.202L.

Sir,
With reference to the above, I am directed to inform you that your prayer

for cancellation of earned leave on 25.LL,2O2[ & 26.11.2021, has been granted

Yours faithfully,

$dl-

6rtt JT.REGISTRAR ruIGILANCE)

ILAN

Memo NO.HC.VII-6/sil I l?l-r datad 2 b'tt'U4

1. The Principal Accountant General (A&E), Assam, Guwahati, for information.

Y" Project N4anager, Gauhati High Court.
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